FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF U.N. AUTOMOBILES PRIVATE

LIMITED
RELEVANT PARTICULARS
1. , | Name of corporate debtor U.N. Automobiles Private Limited
2. | Date of incorporation of corporate debtor 22/12/1997
3. | Authority under which corporate debtor is | ROC — Jaipur
incorporated / registered
4. | Corporate Identity No. / Limited Liability ~
Identification No. of corporate debtor UST109RT1997PTC014506
5. | Address of the registered office and principal | UN WORKSHOP, GOVARDHAN
office (if any) of corporate debtor VILAS N.H.8,VALICHA, Udaipur,
UDAIPUR, Rajasthan, India, 313001
6. | Insolvency commencement date in respect of | Order passed on 26" September 2025
corporate debtor (Order received on 27" September
2025)
7. | Estimated date of closure of insolvency | 25" March 2026
resolution process
8. | Name and registration number of the | Mr. Arvind Kaushik
"| insolvency professional acting as resolution | IBBI/IPA-001/IP-P00291/2017-18/10535
professional
9. | Address and e-mail of the resolution | P-4 Tilak Marg C-Scheme Jaipur
professional, as registered with the Board 302005
Email id: ca73588@gmail.com
10. | Address and e-mail to be wused for|P-4 Tilak Marg C-Scheme Jaipur
correspondence with the resolution | 302005
professional Email id: cirpunautol@gmail.com
11. | Last date for submission of claims 11" October 2025
12. | Classes of creditors, if any, under clause (b) of | Not Applicable
sub-section (6A) of section 21, ascertained by
the interim resolution professional
[3. | Names of Insolvency Professionals identified | Not applicable
to act as Authorised Representative of creditors
- | in a class (Three names for each class)
14, (a) Relevant Forms and Weblink:
(b) Details of authorized representatives https://ibbi.gov.in/en/home/downloads
are available at: Not applicable

Notice is hereby given that the National Company Law Tribunal, Jaipur Bench has ordered the
commencement of afresh corporate insolvency resolution process of the U.N. Automobiles
Private Limited on 26th September 2025 vide order no. CP No. (IB)-75/7/JPR/2022.

The creditors of U.N. Automobiles Private Limited, are hereby called upon to submit their
claims with proof on or before 11th October, 2025 to the resolution professional at the address
mentioned against entry No. 10.




The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

B.8.1. Regd No.
1.B.B.L/IPA-001/
1P-P00291/
017-18/1053

Name and Signature of Resolution Professional : Mr. Arvind Kaushik
Date and Place: : 30/09/2025 JAIPUR
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OVER THE HEDGE by Michael Fry & T Lewis

DAY TODAY BY PETER VIDAL

1The killing of animals thus 2 5See Sue goingout witha
large is adisaster(9) Mmean person(s)
SMomingcustomwhichcan  3Result is unsettled in
cause laughter (5) Morthern Ireland (5}
JHintaboutoneerrorinthe  45he tums into Diana (8)
cooking (7) 5 Renegade to beat

10 Artistic work of astute with cane(g)
construction (&) 6 Sarcastic extract from a
11 Wooden-faced beauty (&)  newspaper(7)

12 Cardinal holds the high 7 Respect shownina
ground (8) testimonial {9)

15 Really look on exams as 11 Uterly incompetent (9
trials of ability (8) 13 Scent in a new form for
1BPerfectvoice foratrio? (6)  example(B)

20'We hear German music 14 Makes one see red as
from the first violin(&) green periaps(7)

21 Howtomake anentrance 16 Puts up a secret

at lunch perhaps? (7) entanglement(G)

22 In away only tiny, yet 17 Pop inwhat's left for
totalty delightful (%) ameal(6)

23Hemay studyaninsectand  19'Wants to sound

its changing form (5] negligent(5]

‘Solutions Crosswond 5793 Acsoss: 1 Restart, 4 Erato, 7 Dais, 8 Pichasd, 10

Rehearsalc, 12 Dedete, 13 Reveal, 15 Appreciate 15

Talech, 20 Eider, 21

Airriirer DOWIC 1 Fider, 2 Sightly, 3 Thirst, 4 Excellence, 5 8kab, 5 Oddball, 3 Waste
paper, Tl Decarter, 12 Diooese, 14 Ammada, 16 Ethes, T7 Peod

g e FERDCAN [ =it uneme = e SINCE WHEN HAVE
| =T o BUT WHEREVER, FERD RETURNS, cN
B SAEHSDOC | SINKER WL GREET HIM LIKE HE'S ORCANTZER IN A
| BLOHE S 2 THE PRINCE OF WALES... et A
S HOURS... SYSTEM?
BHEE EVER SINCE
t;ﬁf‘ *‘EI:LI. SLAMY YOU LEARN
| N
2!
v |
4 E |
: T
| i
CALVIN & HOBBES by Bill Watterson
WHAT DOES 1T MERN IT MERMS Yo Joid {OUR FRIENDS, THATS Hav

WHEN SOMEONE SAYS
To "GWE T THE
oL COULEGE TRY" P

GET SOME CHEMP BEER, CRDER A
PIZEh, WD FORGEY
ABONT TOMDRERON,

WHAT T ME FE'S

: |""I
t:
E@
mdS

T i e s b i

MARVIN by Tom Armstrong

‘ YOU TWO AKE N BIG TEDHBLE.’_.‘)

TIMESHARE
TIMEOUTS

7 Moxth Bpgricd Speslicaly, W Neld Aghli miaisnd

ARIES (Mar 21 - Apr 20)

LIBRA (Sep 24 - 0cr23)

Itwill become The dominant
increasingly clear TOMANTC
thar a joint financial influences are still
EXETCISE has nor discreet, even
rurned our exacly as seCretive. Someone close to
expecred, This is not m say you is not ready mo say whart
that you have made amistake,  they mean. What seems to be
mierely thar you should rake clear is thar only when ocher
care to get things back on the people are ready o listen, will
right course. Perhapsir’s not you be able o confess your
asbad asirseems. real feelings.
TAURLS (Apr 21 - May 21) SCORPI0(Dcx 24 - Nov 23)
There is a grear deal Clear all the decks
1o be said for of urwanted chores
purting yourself in and ourmoded
soimieone else's relarionships.
shoes, Only then will you see Abowve all, take domestic
justhowtheyArefeeling and  duries seriously, and don't
therefore also whar you can blame family members for
do o help. If professional holding you back. It may well
burdens increase — it will be be that they have been doing

purely [emporary. their best 1o assist youL
GEMINI (May 22 - June 21) SACITTARIUS (Now 24 - Dec
Mercury and Sarurn )
planetary aspects The professional
ENCOUrages you i SiTUATCN ConTnues
pur frivolity behind robe broadly
you, Work our exacrly what helpful until well inm next
you want and how togetit year, both for you and for
without further delay. The parmers, the one thing you
MOre initiarive you show, cannolonger dois rely on
the more you'll impress personal conraces o help you
other people. through. It will be up o you
CANCER (June 22-July 23) shape your furure direction.
There'll be a steady CAPRICORN (Dec23 - Jan 20)
build-up of passion Stop being the dull,
during the day, bur it marerialistic
doesn't only refer o (Capricomm of
relarionships. You may be popular myth and
enthused by a crearive develop rhose imaginarive,
venure, Oritmay bechildren  inspired and inuitive
and younger relarions who qualities thar most asmrologers
are lering their emotons our fail to mention. For the next
all over the place. five days dream to your
hearr's coneent. You maght
LEO (July 24 - Aug 23) £Ven Come up with some
There are now brillianrideas,
serious indicarions
@ thar substanrial AQUARIUS (Jan 21 - Feh 19)
domestic changes Thisis notEme m be
are imminent, including ashamed of your
anything up o a move of ambirions. Being
home. Whar is certain is that partof a team may
family members will need noa be the righe thing arthe

placaring over the next few moment. There's no reason
JUMBLED WORDS Dufficulty Level 1s — days. You might have o Cause waves, but you must
Instructions 7 1 8 310 g 316/119|T71812|5|4 say sorry, evenif you don't follow an individual course,
Given below are four jumbled words. Salve the jumbles to make proper words and mave Tosohlvea Suddwpurzle, % S ! = =1 O T T want . and partners just have 1o
them to the respective squares below. Select the letters in the shaded squesres and o everydigit from 1109 3, - | 9 2 0 5 | 2 | = 3 1 6 g | E‘ | ? m[mm‘hzn IEEFEHISE[MIFDUMVE“MS
jumible them to get the answer for the given quip. )| mustappearneachofthe Pt i s | 71 8lal4ls5i23]18 You lve agrean wihich you must fulfil.
You'reonly as young asthe lasttimeyou______ - Timothy Leary (7.4.4) O | mmeverticalcolumns, 5|2 | T 1 ¥ . Al mi PISCES (Feb 20 - Mar20)
t0 | eachoftheninehortzontal & [E| 5 E 8351119 74|28 thankful for, not Youmay be
CDDAEE =) | mowsandineachof the bom et -t = I arl 1 1 leastof whichis the conemplating an
.-_. . . . % | nineboxes. a 4 | 3 g D 2/14|8|5/6!3]|7(9|1 care tharother people have COVErseas mip, or a
(=] =1 FREE a nslalelel: raken o help you ar various distant voyage. One
NINUP [ / | s 5 E 1 g [ B 2 4 5 b 3 stages in the past. Whar you of the best things you can do is
o | Lovel = must do now is pay your book a ricker mo some far
.—-—- 8 o 9] |4 1{6 E 9/5/3|7 81]6/4 2 debes, and comerof the globe. But
=M : =H I. & acknowiledge all such could it be a journey of the
) ) :=m|_h:5 ! o ! ! 2 } 4 3 - 4 ! 1 } 2 6 : 3 : g. 5 } ? ! 5 assistance, perhaps even mind or spirit which anracts
fe= 21 5 G| &8 F i 8 BI7TI6|I2/14!5]1113189 offering a favour in return. you? Perhaps.
Aoy fapoun - o nod paSuey nod 3w s Ay s Sunod s Ao 21,0y, JIawsmy .
ALHEHEN ICVIEC WM LIVHO T0ingas L
Rajasthan Gramin Bank-«.i sun owred by sessmmany Government of Punjab Punjab Biotechnology Incubator, Mokali The Kerala Mlnﬂl‘dlb & Metals Lid
o ot vl g Branch-Khandela, Distt. Sikar (Ral) | 555 ppapgm noTICE No. PETI2S 26919 Dated 29.09.2005 % (A Govt_ of Kerala Undertaking) S prieen, Kallun, 481453 SA'LUTE THE SOLDIER
M——— Appendix - IV | Rule B {i|]] Notice of Possession (for immaovable property] EXPRESSION OF INTEREST (EOT) Fhonc : +0B-47-265 1215 in 217, E-mil : mdigimml oom, 100 i amn BORDER SECURITY FORCE
Wherras: The undersigned besng the Authorised Qfficer of fhe Paj asthkas Gramsdn Bask under (§ — ainr, Kamwicdse City, Socior KL, M : Deparisont. af Sci EMDER MOTIC! n
.‘::l."l-:lri'I}:.lllullr:I:'l-:-lglsn:.'l:‘l:::.1ll_r|":illllllt;l ﬁlua-r"::li‘d .L'.s.gl:f;::ll rllr:lnr\é:'u-.ul l:r:‘.l.'l:.:ll:,' |||I|-.'r|.‘ﬂsll.!|:lfE E&ﬁmm&?ﬁ'&mﬁmﬁ (Hn mi:u;:aﬁ For more detsils, plese visi E- lodering Porial hifpec{ slenders el govinor wws ioeml eom NAT/RADIO | Director GEH‘F“' _a'“'d all Ranks .{!f
2002 {54 of PO0E) and in exercise of posers conlerrad under section 13412} rsdwith rule 3 of the FR I g e i R e =5 OPERATOR RAJ |Border Security Force remember its
Securty Inferest (Eqforcemant) Rues, 2002 <sued a Demand Notice Dabed 230062025 callog | | 28 Fmet PERAEERE Rl PRI o Reiimt PRl en e B T e | Y Tenderm e gAPOOR  |zallant Jawan Naik/Radio Operator
}ﬁ“;;:m::;rmrﬁjgﬁsmliwfgMWE STI;I“MEI y:a:mﬁgmmfl fﬁjﬁm:ﬁ Wrsolulsan Mass Speciremetry (LC-HIEMS) for (he Aulbeslicilty Testiwg of Hosey, os 1. | 5 KMML 80Yi 857 _1 | Fabeication, painting, Erection and Hoofing of structural i 02.10.1960 — |Raj Kapoor on his Balidan Diwas. On
mentioned in he natics is beng Rs, 1[Ir1a G- terest inclided up 26/05/2025 and furthar mﬁ{ﬁ‘i1:ﬁ';ﬁﬂfﬂ“ o PETTs wrbmsile warw. pbidabs pusjsh guv.in e e L 30.09.1990 ‘L::J';"':saxm}': ?:s::;ﬁ::ﬁérbﬁ]:
interast and ofher maperes es el wthin G dags from the dass of receipd of the said notice 8 ImEC WRL AL .
Tll::'! Er:-'ri!-nmxllu.riuuu fdildl|b!'.li.r!|:.lp’ Ihe s"?:-rr._uulilfe :I'uleﬁ.‘ urD-P.'.II: II:;e- El.'rlr{:r;:rs. ard (he Noe: Amy Comtigendumis) ko fis Motice skall be pebiisked on he zhove websile ouly. s B08%. 500 M.'“I'h" Sor The Kol Minerals -dﬂ.uil

pliblic i ganaral that B undersired Bas taken Posseision of gra parties dacerbad Barain below
Inaxarche of preaers corderrad en hiem under sub section 4 of section 13 of e spld Act read with
ruks 8 of tha Sacury esl(E rorczmanty Reles, 2002 on this 260 day of Seplember of the
YEAr 2025, Tha Borrowars in particulas and the pubdc in geraral i hareby catiorad ol 1o deal
wyithihe property, and any deafings with e property will ke subjeci o the charge of the Rajasthas
Gramin Bank {or an amount ol Rs. 10,718,080 interes] included up o 26062025 and twither
interest and other enperses el The Borrowe s allention & invited Lo provisions of sub section (8}
of Section 13 ol the Acl imrespecl ol lim e ausilalle, 1o radeant e Soc urad aEeals,

Mo, M50 FB

LA
Store Purchase (Mlicer e e S goserbances ol sl
. = cooEyy, 1 i el peoosl e weary| e :-\c:nnluntu s rr_iu.rl
h.J‘b m.mn Incabaior Exparsmemm (P} Lirmissc] caract e baakcd rll:lpnr1ﬂl:lﬂ- e sanaczhy
(STE, Govi of Punjak) cocrrtearatsm, reowr for sy loss or deurmsapges incorrescd s s
T, romsanalt oo troarisscticsr s wwith cormipsarsism, samsociaticrs or
Knowledze City. Seclor-E1 irredivicdnasalss secdhenartizairigy in1 fe r 22 car Pk russ.
Ve thesrmfors recormrnmnd thet rescdesrs sk

HAS Nagar (Mohali)- 140306 Punjab

s mEary incuairiss bBafores sasocdingg sy rmoniss o

DESCRIPTION OF IMMOVABLE PROPERTY

Al that part and parcel of Residential Propety silualed al; Kbasra Wo, 1926, Plot No, 110,
‘Ward Ho.11, Gulab Bagh, Mahero Ki Dhani, Khandela, Otstl-Bikar (Ra).|; (A per Bank
recrod Admeasuring: 492,88 Sn. yards; In the rame of Smi, Feana Dev! Wo 8. Soresh
K Shany and Sl Faresh Knvmae Sihavms S0 50, Masgla/Sharma: Regastired in Sub-
Digt._Kandela and Distr.:-Sikar (Ra).) Bousded by -Easl © Aarn Rasta, Wesl - Aam Rasta,
Rorih: Aam Rastq, South: Aam Rasta

Date - 26-08-2025 Place : Khandels {Sikar)

Aathorised (fficer, Rajasthan Gramin Bank

KERALA STATE ROAD TRANSPORT CORPORATION
Transport Bhavan ,

Fort P.O, Thiruvananthapuram—695023
E-TENDER NOTICE

Last Date of Bid
submission

Name of Itern

Empanelment of IPR Firms for Patent, Trademark,
Copyright, and Design Services _ KSRTC
Pre—bid meeting: 06.10.2025, 03.00 pm
For the detailed tender document wisit:

www . etenders. kerala.gov.in,

29.09.2025

13.10.2025, 06.00 PM

sd f-
Chairman & Managing Director
, e=-mail: edpc_kric @kerala.gov.in

Sale of lmemovable rrn'ppihlﬂlh-:rmnmLlnhHFm.:d[hmzhhhi:itHuﬂquLhi]il’LHFLbEﬂput
[liu::lPHM:EE. WﬂﬁmN&w1m5wwhﬂDﬁztlﬁﬂuw
M wnder the Securifstion Reconetruction of Financal Aszets and
m W], an&mhjmd&h{'ﬁdeFLblFLhdhhpmmdh
H!n:iE|muil.I'S1'3|2]uflm.ﬂdl1ﬂ1eF:lung . with 3 Aghl i sell e same on

1RSI All Bal pard and parcel of the propesty TWOREMZY
R 13752 (Ruppes |bearing: Plol Moo 69, Mhomra No 551, [R= 2500000 (Fusees
M Babwan Singh | Thirieen Lakh Severdy |Land Aeea Admeasuring 1250 5q. | Total Oubstanding as |  Teenly Fres Lakh Oeiy)
Mirs. Sunita Spven Thoesnd Free Scheme Royal Green City-1, Vibge | On Date SABAEN2S
e Gy | Govidpurs, URF sichancdpues, Jpur- | R, 1432488 -
{Prespect Ho- - A2 Fowloen Lakh Thily | Lo Money Depesit
L0205y Bid Increase Amount T I]T_:Iiw [Fapees
m Herboed andd Filty Froe - Thowsnd
Twenty Five
ol = o
Diate of nspection of property EMD Lasi Date Diatef Time: of E-Awction
H-0ct-2125 1900 hrs -1408 hrs_ H-Oct-2025 fill 5 pon_ §3-Hov-25 1100 hrs-1300 hrs.

Mode 0f Payment:- EMD paymients are lo be mode wide online mode only. To make poysments you hove (o sl il o ilflonetome.com and pay)
through fink svaitabie for [he property’ Secored Assel only.

Moke: Paymenl fnk lor mach propery’ Secred Assel i dillewend. Eresere you ane using link of the propesiy! Seomed Al you inlend lo buy wide: public auclios
[For Balance Payment - Login hitpswww. iifloneh oo >y Bid *Pay Balance Amount.

TERMS AND COMDITIONS:-

1. For paricpaling in mtﬂ'ndhrcphﬂu’this'li Ihe Benvice Provider hitps:ifwws ifionetome com wel in
mmmrmthmmbm and persswond. Infending bidkdeers have |o submil { send their “Tendier FORM® along wilh ke

detsis bowsrds CWD, mdhmﬂwmdhmmmﬂﬁz

in e of amoun] menioned undier the colemn "Bid Inoesse Amount™. In e bid & placed in e ke 5]

minules of he closing Eme of the ascon, e dosing Gme wil sulomaoily gel exdended lor 5 minles.

id| armoun. jaller ing) EMDY wilhin M hours of the amplance of bid price by the AQ and the: lfance: T5%)

hmﬂﬂwﬁmﬂhihmﬁmdw

apphcalie slamp duty, lees, mda'lydh:r udhﬂdﬂhmh.:hd'ﬂyd'wp.

kanad e all oy incadentsl cosls dngsrﬂ.:ﬁ'qallnuwdmh pm%

Thenld'mlmbpuyTDSa:pHmlnhlmmdnﬂ}mpﬂﬂd m.i-i mﬂ'ﬁhﬂﬂll’L

Bidders are advised bo gro throwgh the websile Hr Hi:ps.m

for detailed tevms and condifions of auciion sale -ﬁ-qqiﬂmnlurru Hm“uhrﬁdlbrhphnhm

sale

Be = =
E
i'
2
FI'
E

T.F:rdelﬂ:. -li:liu.-" g on e-mnclion five bidde may i the service prowider E mail 1D+
Suppard Helpline Numbers-GriBid 2672 485
B rehhﬂn tlais.lmpud.mnfprqxftgaﬂm bad efic. call FL HFL toll free no. 1808 2672 499 from 09:30 hrs
hiﬂ%:h-ml Friday or wribe bo emmail:- ek i

A Hﬁnh@mbmﬂmhmﬁhwaﬁ which wene
= hj:n&umllFL—HFLshlmlherqndthuLhmul
10 Fi ez recice: i heredry giveen o e Bormowen's, lhal incase they fl lo collec] e abowe sad ark

in e seoared assel al Be me of bk
e Esking phys-
sarme shall be sold in acoondance wih Law.

11. In Girser of dekmal in peeymen] al any the suceessiul bidder | suciion within he above dipalsied fme, he sale will be cancedled
ard the amoun] alresdy poid will Be {imclucling EMD) and the will be agin pd Lo sale

12 AD resservess e righls lo o I e and condifion of lendedechion wilhool assgning oy reson ensol. noceos of any|
dizspuale iy Lesecieer , thee decision af AD of IFL-HFL will be fnal

STATUTARY 30 DAYS SALE MOTICE UNDER: RULE & [§) OF THE SARFAES] ACT, 2002
hbwmnhumﬂidhmhmumhﬂm wilhi uplo dalerd] inleres] s ancllary expenses belore the dale of]
Tendentfuchon, biling e oy will e anciioredisid and bobanoe il any will be recowened wilh inleres] and cosl

| Place=-laipur, Dale: Ji-Sep-2005 5di- Authorised Officer, IFL Home Finance Limited.

spratemrirgg irvtcs sy sigressarTesnia weith .lu.'lvurtl“ru (=13
esthianrwvisass saectirygg ey sars sechosirfissssrrsesr sl M SErvy FTUSSEEEES
wwnzatzacaen wear.

ultimate sacrifice in the line of du

_|militangs in Tral area

area, JEK and made
Iy.

PNV EUMAR
30.05.1967 -
30.09.199:

TONSTABLE |Director General and all Ranks of
Border Security Force remember its

gallant Jawan Consiable PNV EUMAR
on his Balidan Diwas. On this day, he
sustained faral
Counterpan firing in Mandir Mandi
area, Poonch (J&K) and made ulrimare

bullet injuries in

Branch; (=25, Bhs E‘ra_‘a'ﬂ [1a5 Road, Opp. SE Xawirs Schoal, C=Schems, Laipur
world GCIN LES5ES0MHT Coa [ZI: B, Wehste: v hdicbankcom  Tel0141- HPE?‘H
Rl S HOFC Bark Howss, Serepat Rapal Marg. Lowsr Pared [Fest, Womies - 400013

Wa understand your

SYMBOLIC POSSESSION NOTICE

Whezeas  the Autharised (ffner of HDFC Bank Limited {ersiwhile BOFC Limited ving amalgamated with HOFG Bank Limited By virbee of a
Scheme of Amalgamation approved by Hon'ble NOGLT-Mumba vide order dated 17th March 2023 (HDFC), wnder the Securifisation And

{lerdar Ragulatics B of ha |as el

- TAMIL NADU MEDICAL SERVICES CORPORATION LTD. :
{SHN No.417, Pantheon Road, Egmore, Chennai-600008. R e wles o e
- - : “onsa e
Phona:28191890/2819025%; Fax: 044 -28190636 Lekh Raj Lekh Raj of 127 Bn, who made
B P ——— s el paan | Eeer T 177 Bn supreme sacrifice, fighting gallanily
e 10-08-1971 To |(With insurgenis when a pairol of
LML LA L s 1 ; ; D127 consisting him was anacked in
A TR Tz | nmew | nmas | 2w B Manipur on 30 Seprember 1994, CRPF
. 12V ML | MM NGRS, LM DTS DmIAL | Oranmms 0 PCRTE salutes the braveheart and pledges never o let his sacrifice go in vain.
— 1"orimhie Venlisior (98 - B S, S LER i 1100 A 1100 AN 1200 Moxn m—lm“ mm mucE[mp]
T LR T | R LN B
5 | 1Rmu g i o o g s | DUmOEs L | oviowos (st [LAE "E‘?d Constable 30 September, 2025
L L e p—— TRl E. ] 1130 MM T AN 1200 Mo Jatinder Kumar e
ey ve——p) i ITBP salutes its braveheam Head
VillL- Takipur 3
o | R IO M S, LN EomNES e | MOLAEs | i FRTE L Constable Jatinder Kumar of 47th
T T 11 AN 11 AN 12100 Meon Distr.- Kangra 3 3 s g
e —— i F— YTy S—— r—r— {Himachal |Bamalion, who laid down his life in the
PR 5424/ Tendw/ 2025 General Manager (Equipment) Pradesh)  Jline of duty on this day in Leh in 2022.
HDFC Bank Ltd. FORM A
PUBLIC ANMOUNCEMENT

ancy and Baskiiptey Board &f lndla

{Insalvenoy Resoletion Process for Corporate Persors) Regulaiions, 30485

FOR THE ATTENTION

OF THE CREDITORS DF

U.N, AUTOMORBILES PRIVATE LIMITED

Reconstruction of Fnancia Assels and F||I||rv:|!'|||rr of Security Intemst Gok, 2007 ("said Act™} and in emcEe of powers rnnlr:'rn‘ under RELEVANT FARTICULARS
2 I|:--|r|'||I.. Auless, 2002 issued Demard Naticas Lrd 1. | Kairee ol porporiite debior LUK, Auilnrmobiess Prrcste Limitsd
A e[ I pay (he 15 menlinned agir B 2, | Datn of incompostion of corporna debtor] 22 12/ 1567
Iﬂ:ellm Mlll niarest tharson i I|'| ] .1||||||.d:|u ralas & fnenl J||| he s notices, within B0 days Troen the date of the s-.uJ Hulu.u %, incifernis 3, | Aurlhastity urder which Gorporane debiee | FEEG - oo
expensel cusls, charges, elc il the date of payrant and/ or realisation & Irenmarate / maktard
St Nama of Borrower (s)iLegal Heirls) | Outstanding |  Daleol Date of Descriptian of Immovabie 3, | Corporans denify Mo/ i Libiey | LEAL00AIAGST PICOLAE06
N and Legal Reprasentative(s) Dups  |Oemand Notlee) Possession | Propertyfies) Secured Asset (3] ek cation Mo, o Compaorne ety
1,|MF. EHUSHAL 5T MA. AL LAL KHATRI[CO-| Rs, 25334101 | 31-A LIG-2024| 26-5ep-2025| Plot No. /232, Chopashani Housing B0ARD, | & | A of the regsered offios arn | UM WORKSHOR, GUWORDHAN VILAS WHE,
EIAROWER] As on I PULIYE, JODHPUR (RAJASTHAN) principal oifice §F ary) of comporaia WALICHA, Lidalpur, UDAIPUR, Reksthan
MAS. POOJA EROAA 000 BAR. Dl LAL Adirassuning Aee Altul - 300937 S, R ] 180 - ;
KHETRI [SINCE DECEASED] H-ML-2e0d Bcundesd By - Morth:- Fiot No. 99231, Sauth:- e e indin, 313000
SOMAAUGHTER OF MR DAL LAL BHATRI & Flol Mo, 97233, Easl:- Road, West:- Plal Mo E. | Insahercy comenencament deig in Do puevzsid oo 25 Sepiemibar 2025
MRS, HITA KHATRI |SINCE DECEASED) 322 AHD resspesct of Corporate deblor Hircder peceied on Fith September 2025
AND OTHER KNOWM AND UNKNDWIN LEGAL Fint No, 8233, Ghopastani Housing Beard, (Il 7 [Esmten oty of o of IEaharey | 2o Wash 2026
HEIR|5), LEGAL REFRESENTATI 1. Puliyva Jodhpur [RAJASTHAN) Adineasaing (R p—
'\'-‘\.;,GEEF\.SI:IHE AMDASSIGNS OF MA. DAULAL Araa Aboul: = 30937 Sg. M Gounded By e e = == =T =
KHATRI & MAS. NITA KHATRI [SINCE Norttc- Plot N, 85232 . South:- Pint B, 5054 8, | Nae and registration numbar of the | My, Arvindd Meiushi
DECEASED] A'x No: 623772388 Egsb- Foad , Wart- Plol No. W20 ety profestional acting & terim | BEAPSOMLAPPO0E, 201708/ 10635
" TR " AT o s r : o resalution profeesionsl
2. |MA. JITENDRA JANGIR 50 MR, DAMODAR| Rs, 19,94,1520- | 29-MAY-2024| 26-5ep-2025( FLAT-314 FLOOR-3, BLOCK-A (LIG) — _
JEHGIR, MRS, SITA DEVT WD MIF. DAMOGAR n'm SWAPHNLOK, VILLAGE - MATHURAWALA, B | Address and emal of the inteam P Tiak Mang CGcheme fipur 302005
! : ' ! TEHSIL - SANGRMER, JAIPUA, AAIASTHAN resoluhion profeesional. B8 mgisiened Ernail it (AT 3SESEEmGLoo
KHAT] 30-Apr-2024 Admedsuning area bout-- 634,84 50, FEET OR with the Beard
Ade Mo BRIEIIT1Z, BE442564 58.04 50. MTRS {SUPER BUILT UF) LN Adtdress and a4mal v £ L] Pu Thak Mang CSchama Jaipor 302005
5. |MA. BANISH AHMAD S0 MA. GARFARAT| Rs, 315,43,07H- | 38-Sap-2024 | 26-Sep-2025 Pt K, 255, Khasra Mo, 123, Lasran Nagar, pormespondence: with the rtedm Ermad ict crpunar o ggmalloom
AHIMAD MES. FATIMA HUMA WiD MA Sartsd-t, \Wllage-nasdri, Jadhpur Admeaisuing £ LS =
ANAR, Wiz D o | S L) Ao Apaut - 1250 Sq. Pt (138,68 g Yarde) | [ reSeibion profesions]
CANESH AHREAD M-Aug-2004 Beunded by~ Eal:- Aotz 307 Wast- Pt No 11] |ovst. ke for ssbrmission of claims 11th Octoker 20
Al MBS 16222, BASSTE0 241, Noithc- FlatMo. 256, Seuthc- Plat Mo, 254 17 Qlassis. of cracktons, I amg, undar Mo Applicabes
4, |MRE. HEMA DEVI GOUR WiT KA. RiJ KUMAR) Re. 18,76 652 | 28JF EB-2024| 27-8ep-2025| FLAT HO. 203, A-WING, N0 FLOOR, SHRI ‘““""'b'”f='““‘wm' af section
[since deccesed] MR JAI SINGH GOUR SN gy gn BANEHE KE BALAI TOWER-L PLOT £, 0, E, £13 BRCRINd by VIRt Faee e
MA. Ak KUMAR [sincs deceasad] MA. e LAN303 E KHASRA K. 1158 43480 professional
RAVINGAA SINGH GOUR S0 M Rad Kukker| 3= & F, KHASIA NO. 1155, 424001135, 13| Names of Ingcivancy Professirels Wef el
[since decaased] 434171155, 43421156, COMMERCIAL ] i et 2 Aol
MS. FRIYA CHOUHAN 10 MR, RAJ KUMAR o HEMIE i =l E o 3 8
[sinca geceased) Wite'Son/Oaughiers Hugband . e Fapeseriva of credicm i v
of Mr. Réd KLIMAR [since deceasad] And cther READ, JHURIHUSL, RAJASTHAN [Thres names for each chess)
known and urisoen Legal H . Legal Admeisining Ared Shoul; - S28.66 5q. F 144) &} Redaant Forms s
Representativie], . (BET5 S M} b Deetails of authonzed repressriaives | Weblink: i/ bhl gvon/en/homes/cownloads
Sacrarsors and Assigns of M BA) EUMAR e evailabie st M applicabia
|since deceased] Afe Noc 518858855 e :

“with furtherimares| as appicable, ncddental mepensas, cosls, chames el incurred [l ha date of payment and {orreadisaton

Husewef, dince the borrowads | Legal Heir |&) and Legal Representative(a mentlored herainabo Favs failed 1o repay the amounts dus. nofcs is
haraty geen o B bomews s { Legal Helnis) and Lagal Fs presentatiels) manlonad hersinabose in particuler and 10 tha publiz in genansl that e
Athorizad Officar’s of HOFC have takan physical possesson of the immovable property (ins) {secuned assel|5) desorb=d henin above inexeriss of
povests cariferted on Rimtem undsr Section 13 (d) of the ssid At nesd with Rule & of thie ssid Ruies of e dales menined sboss

The bamewaris) ! Lega Haiels) and Legal Raprasentative]s) menioned hereinabown inparfiouar and the publicin general are heeaty couinnesd mot i
doal wilh the afaresaid Immovable Propertyfies) ! Secuned Agsets) and any dealings with the said immovable Fropery (es) § Secured Assels) will be
subtjesztds the magage of HOFC. Bomower|s) | Legal Heln's) § Legal Represenialigg) shenlion mlom invisd o @ provdor ol sub-sacion (8] of
sschen 13 aftha Act. i raspsct of ima sualstds o radesm the securad sasat’s. Coplas of the Parchnema drawn and Invento ry mada ars avallable
with the undarsigned, and the sid Bomower{s) ! Lagal Heins] / Legal Repmsaniaivels) is | are  requesied in coledt the respacive copy fram fhe
unckergigred on any warking day duting normal offics Fours.

Flaca: dodhpurhiaipur Svwajhens Dabe: 20,5ap 2005 Sdi-  Aulhorized DiMear, For HOFC Bank Lid.

)
T . [}

Pbarlicem b harabey Sroar That tha Maticre] Cos
the comimencomsnt of afresh cormorate

ey Law Tribunad, kaigur Banch Fias erdarad
Inselvenoy reaclision process of the LN,

Munmobiles Private Limiied on 28th September 2028 vids orler no. CF ko, 1B}

75/ TAIPR 2032
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